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HON BLE SHRI N. SAHU, MEMBER (A)

1 Attar Singh S/0 pharat Singh,
sub-Inspector, Delhi Police,
No.2788/D,‘Centra1 District
police Lines, p.S.Paharganl,
Delhi, R/O vill. & P.O. pulhera,
Distt. Rohtak, Haryana.

2. Sudhir Kumar s/0 Adel singh,
constable Delhi Police,

No.1044/C, Central District
police Lines, p.S.Pahargani,

_Delhi R/O A-42/8B, Jagatpurl,
Mandawli Road, Shahdara,

Delhi.

( By Shri Mukul Sharma, Advocate )

. ~-Versus-

commissioner of Police,

Delhi Police Headquarters,

MSO Building,
New Delhi-11000Z.

Assistant commissioner of Police:

Central District Delhi,
Police Station Pahar Gan3l,
Delhi.

o R D E R (ORAL)

shri Justice K._M. Agarwal,

This the 30th day of July, 1997.

E K. M. AGARWAL,‘CHAIRMAN

... Applicants

"Ha,

Respondents

The learned counsel for the applicant wants to

sion to file the

withdraw this application with permis
application in proper form as per rules. Permission
is granted.
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( K. M. Agarwal )
. Chairman ‘

( N. Sahu )
Member (A)




